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 pment  Report  .of  the  Garden

 Reach  -  ‘Workshops  Limited,
 Calcutta  for  the  year  1969-70  along

 vith,  the  Audited  Accounts  and
 ad  fhe  comments  of  the  Comptroller

 and  Auditor  -  General  thereon,
 [Placed in’  Library.  See  No.
 LT-256/71.]

 @y  Annual  Report  of  the  Bharat
 ow  Earth  Movers  Limited,  Bangalore,
 “for  the  year  1969-70  along  with  the

 Audited  Accounts  and  the  com-
 ments  of  the  Comptroller  and
 Auditor  General  thereon,  [Placed
 in  Library.  See  No.  LT-255/71,)

 NOTIFICATION  UNDER  PASSPORTS  ACT.  .

 THE  DEPUTY  MINISTER  IN  THE
 |  -MENISTRY  OF  EXTERNAL  AFFAIRS
 °  (VEDESH.  MANTRALAYA  MEN:  UP-

 2  MANTRI)  .  (SHRI
 SINGH);  I  beg  to  lay  on  the  Table a  copy  of

 Notification  ‘No...  GSR.  393.  (Hindi  and

 SURENDRA  PAL

 ‘1  Bglish  yersions)  published  in  Gazette  of
 ae  Iinéia  dated  the  17th  March,  1971  under
 AL  gobesection  (3)  of  section  24  of  the  Pass-
 an

 Feo
 Act,  1967,  [Placed  in  Library.

 WESSAGE  FROM  RAJYA  SABHA

 ary-of  Rajya  Sabha  ;  ah  .
 te क  accordance  with  the  provisions

 Fe. 5 efwaly  141.6f  the  Rules  of  ‘Proce: °
 lure  and.  Conduct  -of  “Business  ja’
 "the  ‘Rajya  Sabha:  I  amv  directed  to  |

 “spoke:  a,  nopy.:  “OF:
 ven)

 india  yee
 nt:

 “IND
 +  E-beg  to  ‘lay  on  the:  Table  a  copy  each

 ons),  under.  sub-section  (1)  of  section

 See

 SECRETARY  i  Sir;  1  have  ्  report
 allowing  message.  received  from.  the

 ‘TELEORARE
 ग

 tard

 5  PASSED  BY
 RAIA  SABHA

 SECRETARY  ;  Sir,  I  lay‘on'the  Table.
 of  the  House  the  Indian  Telegraph  (Amend-
 meng)  Bill,  1971,  as  passed  99  Rajya’

 cathe

 ELECTION.  TO  COMMITTEE

 CENTRAL  ADVISORY  COMMITTEE
 FOR  THE  NATIONAL  CADET  CORPS.

 THE  MINISTER  OF  DEFENCE:
 (RAKSHA  MANTRD)  (SHRI  JAGJIVAN RAM) :  I  beg  to  move :

 “That  in  pursuance  of  sub-section
 Ww  of  section  12  of  the  National
 Cadet  Corps  Act  1948,  198
 members  of  this  House  do  proceed
 to  elect,  in  such  manner  as  the
 Speaker  may  direct,  two  members
 from  among  themselves  to  serve  88
 members  of  the  Central  Advisory
 Committee  for  the  National  Cadet
 Corps  for  a  term  of  one.  year,
 ‘subject  to  the.other  provisions.of.
 the  said  Act.and  the  Rules.

 Sg thereunder.”  ्

 MR,
 SPEAKER :  The  question  i: =

 “That  in:  pursuance  of  “aub-aeetion  o
 (1)  of  section  12  of  the  ‘National...

 the  ©. Cadet  Corps.  Act.  1948,
 Members  of  this  House  do.  proceed

 . | to  ‘elect,  in  such  manner’  as.  tho:
 Speaker  may  direct,  two  “members

 “from  among  themselves  to.  serve  os


